5 Oral Answers [11 JULY 1996] to Questions 6
ORAL ANSWERS TO QUESTIONS el & Yot sl frme F AR oW &
MR. CHAIRMAN: Question Hour. | ol f3fi= wew som ¥ 3 %—

Question No.21. —-—Eﬁ.’lﬁ i ¥ TR ® fom WQ ﬁ'{

Inordinate delay in the despatch and
delivery of Postal Articles

*21. SHRI ASHOK MITRA: Will the
Minister of COMMUNICATION be pleased
to state:

(a) the reasons for the inordinate delay in
the despatch and delivery of postal articles,
including letters and money orders, in recent

~ years; and

(b) the measures proposed to ameliorate
the situation?
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SHRI ASHOK MITRA: Sir, I do not want
to be in an accusatory mood. But. at the same
time, I cannot quite ignore the immense
national tragedy that is happening around the
country. We call ourselves a 'Socialist
Democratic Republic' and we have pledged
ourselves to serve the cause of the poor. The
bulk of our poor live in the countryside and
many of them, millions of them, depend on
letters and remittances from their relatives
who serve in urban areas. Despite all that is
written in this sheet of paper, it is our
experience that millions of postal articles are
lying in heaps, for weeks on end, in differnt
depots, rail stations and so on. I want a very
specific question to be answered by hon.
Minister. We talk about basic services to the
people of the country. Could we take a
pledge, will the Government take a pledge,
that in this format of basic services, they
would also include the service of reaching
postal communications and articles to the
nation's poor? Now let me mention something
else in this connection.

MR. CHAIRMAN: Please put your
question. (Interruption). You have made a
general statement, not put a particular
question. You want to know whether it would
be included in the Common Minimum
Programme.

SHRI ASHOK MITRA: I have put a very
specific question whether in the corpus of
'basic services' they are willing

[RAJYA SABHA]
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to include ensuring a speedy and fast
communication system for the country's poor.
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SHRI ASHOK MITRA: Sir, the very fact
that the Government have introduced a Speed
Post System is an acknowledgement of the
fact that things are not satisfactory along the
normal channel. Otherwise, there would have
been no necessity for such a Speed Post
System. I would ask the Minister to put his
hand on his heart and say that in a country
Where more than 80 per cent of the population
have an annual income of less than five
thousand rupees, it is fair to say that I will
reach your destination later within the next 24
hours or 48 hours if you are willing to pay
forty-five rupees. I think this is scandalous and
I would specifically ask the Minister whether
he would agree to reduce this fee for Speed
Post articles specially where the poor in the
country are in need for sending such letters.
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SHRI ASHOK MI1TRA: 1 am sorry on
such routine answers.

SHRI AJIT P.K. JOGTI: sir, it ap-perars that
Mr. Mitra has lost his sharpness.
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SHRI K.R.MALKANI: Sir. 1 am surprised
to hear from the hon Minister thai he is
satisfied_ with the postal services. He

said: -

Percentages can be very, very deceptive. Let
him come out with the exact figures. How
many iakiis of complaints arc there? How
many lakhs of letters are lost? How many
cheques are stolen? How many
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share certificates do not reach people? The
biggest newspapers in the country carry full-
page advertisements in 'The Times of India’'
and 'The Indian Express' from time to time
that the share certificates worth so many
thousands of rupees each did not reach their
destination. What is the explanation for it? I
myself have been a victim in at least two cases
of theft and the hon. Minister says that he is
satified with the postal services. If he is
satisfied with this thing, he will be satisfied
with anything. I would like lo know what the
extent of these thefts is, how much it costs the
people and how much it costs the
Government. The way the postal department
is working, it is a shameful thine.
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SHRI K.R MALKANTI: Sir, that is no; my
point...(interruptions)...
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MR. CHAIRMAN: Let the Minister
reply... (interruptions) . ...Let

SHRI K.R. MALKANI: Sir, my point is
very defferent. I complained twice. Then I
was told, "Shall we send you one hundred
rupees? Shall we send you five
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hundred rupees?" Nobody Cares for one
hundred rupees or five hundred rupees. Why
should the articles get lost in trans-it?-that is
the point. The objection is to the fact of theft
and the hon. Minister is taking it lightly. I
would like to know the amount that is lost, and
the loss that the Indian Postal Department
suffers as a result of these thefts. If you don't
have the figures, please find them out and let us
know. You have talked of your 10-Point
Programme. Please let us know* what those ten
points are.....(int":irup-io/is)...
SHRI SATISH AGARWAL: And it can't
be explained in percentages ...(interruption)...
Mr. Chairman, it can't be explained in

percentages.
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MR. CHAIRMAN: Have you got the
information readily available?
...(interruptions)... Have you got the

inforamtion readily available, the amount of
loss?
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SHRI BENI PRASAD VARMA: You have
asked the percentage of complaints.

SHRI K.R. MALKANI: I have not asked
the percentge. I have asked the absolute
figures.
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SHRI TRILOKI NATH CHATUR-VEDI:
He whats the absolute figures.
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SHRI GURUDAS DAS GUPTA: Sir,
this is not the Zero
Hour....(interruptions)... Sir, this is not the
Zero Hour. This is Question
Hour....(interruptions)...This is not Zero
Hour.
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SHRI K.R. MALKANI: Sir, this is
objectionable. This is absolutely
objectionable. He said, 'Opposition for the
sake of opposition'. I would like to know the
amount that the Postal Department losses
through thefts. If he does not have a ready
reply, he <can come later with a
reply.,.(interruptions)...

MR. CHAIRMAN: If the amount is not
readily available, the hon. Minister can assure

them that he will give the information later...
(interruptions)...
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MR. CHAIRMAN: Question No.22, Shri
Ajit Jogi.

SHRI K.R.
... (Interruptions)...

MR. CHAIRMAN: We have taken 20
minutes for the this question. (Interruptions)...
We have taken 20 minutes already for this
question. Mr. Jogi.
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MALKANI: Sir,
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THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION AND
THE MINISTER OF STATE OF THE
MINISTRY OF SCIENCE AND
TECHNOLOGY (SHRI YOGINDER K.
ALAGH): (a) and (b) India had sometime ago
offered a nuclear research reactor of an
advanced design for export under the
safeguards of International Atomic Energy
Agency (IAEA).

(c) to (e) In response to an invitation from
Thailand for making pre-qualification bid,
India had submitted relevant information and
an offer for setting up a research reactor.
However, India was not among the bidders
shortlisted for giving the final quotation.
Since the offer was only as a pre-qualification
bid, the question of signing any agreement did
not arise.
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(f) Does not arise.
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SHRI YOGINDER K. ALAGH: Sir, I am
grateful to the hon. Member for the
compliments that he has paid to our research
scientists. The reactor that has been discussed
in terms of export is, of course, a research
reactor which is basically used for research
purposes. As far as the power plants are
concerned, we do have a programme for
construction and that programme is going
apace. The hon. Member may recall that, as
far as the nuclear power stations are
concerned, we are in a phase of erecting and
commissioning 500-megawatt power stations
and there have been some problems in
capacity utilisation of some of the earlier
power stations which are being attended to.

SHRI AJTT P. K. JOGI: My question was
different, Sir. What I asked was that there is
an ideal proportion between thermal, hydel
and nuclear power. What is it for India? Why
are we not producing that much of power in
the nuclear sector? We have the technology;
we have the resources and nuclear power is
one of the



